X
| TEM NO 1 COURT NO. 10 SECTION |1 A

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

CRL. MP. NO. 5967/ 2007 in CRIM NAL APPEAL NO(s). 604 CF 2006

RANBI R SI NGH & ORS. Appel I ant (s)
VERSUS
STATE OF HARYANA Respondent ( s)

(Wth appln. for bail and office report )

Date: 10/07/2007 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE C. K. THAKKER
HON BLE MR JUSTI CE ALTAMAS KABI R

For Appell ant(s)
M . Nar esh Kaushi k, Adv.
Ms Lalita Kaushik, Adv.

M.B.S. Methaila, Adv.
Ms. Amita Kal kal , Adv.
M . Sati sh Dayanandan, Adv.
M . Parag CGoyal, Adv.

M.Grija Shanker Pandey, Adv.
M. Akshat Jain, Adv.

For Respondent (s)
M . Raj eev Gaur ‘ Naseeni, Adv.
for M.T.V.George, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Application for bail is rejected.

( Satish K. Yadav ) ( Vinod Kulvi )
Court Master Court Master



